THE CENTRAL ADMINISTRATIVE TRIBUNAL

Applicant (S)

Advocate for Applicant (S)

JAIPUR BENCH, JAIPUR
ORDER SHEET

" APPLICATION NO.:

Respondent (S)

Advocate for Respondent (S)
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MA 42/2010 {GA No, 272720061
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Mr. Rajveer Sharma, Counsal for appiicant
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Mo V.S, Gurjar, Counseal for respondents.

This MA has been moved by the appiicant for

withidrawing the OA with Hiberty resaerved to bhilim o fie
substantive OA for the samse cause of action
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